
 

12  NOON 
CALJLING      ATTENTION    TO      A 

MATTER  OF     URGENT  PUBLIC 
IMPORTANCE 

FIRING BY PAKISTANI TROOPS IN THE 
AKHNOOR AREA ON 19TH MAY, 1967 

 
THE MINISTER OF DEFENCE (SARDAR 

SWARAN SINGH): Mr. Chairman, Sir, at 
about 8 A.M. on 19th May, our police patrol 
moving in the area between 4 to 5 J miles 
South-South West of Akhnoor, inside Indian 
territory, was fired upon by Pakistani troops. 
The Pakistani troops fired LMGs and threw 
grenades and also used MMGs and 81 mm 
mortars. Our Security Forces had per force to 
return the fire. Firing died down by and large 
by 9.15 A.M. but thereafter sporadic firing 
continued till about 4 P.M. 

Earlier on 17th May for the first time, our 
police patrol party moving in the same area 
had been challenged by the Pakistani troops 
who objected to its patrolling, claiming that 
the track used by our patrol party was within 
Pakistani control. Since our patrol had all 
along been using this track which also is 
within Indian territory, the Pakistani claim 
was not accepted. It appears that the firing by 
the Pakistani troops on our police patrol on 
19th May was a premeditated one, designed to 
establish by force their so-called claim t0 the 
track. 

In the firing by the Pakistani troops on our 
police patrol, one Indian police head 
constable was killed and two ORs wounded. 
Injuries were also caused t0 two civilians. It 
appears that the Pakistanis have  also  
suffered  casualties. 

| Through the aegis of the U.N. Field Observers' 
Team, Pakistan asked for a cease-fire and for 
a Sub-Sector Commanders' meeting. This was 
agreed to on our side. The meeting was held at 
5 P.M. on the same day. It was agreed to main-
tain the cease-fire. Further meetings held at 
the Sub-Sector Commanders' level failed to 
produce any settlement of the question at 
issue. The Sub-Sector Commanders have 
agreed to refer the matter to their higher 
Commanders. A meeting of Sector 
Commanders is likely to be he!d soon. 

Government regret that Pakistan should 
have taken resort to unprovoked firing which 
has resulted in. casualties on both sides and 
created some amount of tension. A strong 
protest has been lodged with the Government 
of Pakistan. It may be added that the agreed 
procedure is that in the case of such 
differences the matter should be referred to 
higher authorities and no firing should be 
resorted to. For reasons best known to them, 
the Pakistani forces did not adopt this 
procedure and resorted to use of force. 

Government are aware that since the firing 
incident, Pakistan has moved some additional 
Army units into the Dagger area on their side 
across the Akhnoor border. Without wishing 
to increase the tension that the unfortunate 
Pakistani firing has caused, I would like to 
assure the House that all necessary measures 
are in hand to deal with any development that 
may take place in this area. 
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SARDAR SW ARAN SINGH: Sir, 
there was a long speech and there was 
not much of questioning and I would not 
like really to make a counter-speech but 
would confine myself as objectively as I 
can   .   .   . 

MR.  CHAIRMAN:  Thank you. 

SARDAR SWARAN SINGH: . . . to 
the question part of his long dissertation. 
Now, he has unnecessarily tried to attack 
the Government by bringing in the Rann 
of Kutch dispute or     conflict    and he 
has     also 

 



 

brought in the Indo-Pakistan conflict   r 
and the attack in Chhamb. They are not at 
all relevant. 

 
SARDAR SWARAN   SINGH:   The 

operative part is   this.   He presumes that 
the Pakistan    Armed Forces or the 
Security Forces entered our territory and   
attacked our forces.   It   is incorrect.   
They fired at the members of our patrol 
party   but they   never entered our 
territory. They were in Pakistan territory. 
The Pakistan forces which fired at the 
members of     our patrol party did   not    
8nter   Indian territory but from their own 
territory they took up positions and fired   
into our territory at the members of our 
patrol party when   they were on   a track 
which is in Indian territory. So that 
presumption on which he based his anger 
is factually not correct. 

Then he has talked about the 
Tashkent Agreement. I would suggest 
that Mr. Chagla, the Leader of the 
House, is in charge of External Affairs 
and any question on Tashkent Decla-
ration could perhaps with greater 
benefit be directed to the Minister of 
External Affairs. 

 

SARDAR SWARAN SINGH: Sir, I 
cannot give the number of rounds that 
were fired. Obviously I do not think that 
the House would expect that any person   
.   .   . 

 
SARDAR SWARAN SINGH:   .   . . 
should count as to how many rounds were    
fired.     Firing    continued    on either side 
for several hours and nobody can or is 
expected to count the number of rounds 
that were fired.   I do not think that this type 
of questions can really help us in any 
manner.    The other question is important 
and the hon.    Member    has    drawn 
attention to the situation in Akhnoor. We 
attach very great importance   to protecting 
our position    in    Akhnoor and I would 
like to reiterate    what I have already said 
in my statement, namely, that we are 
conscious of the move by Pakistani armed 
forces near this region, i.e., in what is 
called the Akhnoor-Dagger area.    We 
have also taken action and I   can say that   
we are in a   position to deal   with   any 
situation that might develop in   that area. 

SHRI K. P. MALLIKARJUNUDU 
(Andhra Pradesh): I should like to know 
whether the Government is aware of the 
fact that Pakistan has constructed a 
number of pill-boxes along the Kasur 
Nullah border and along the Ichhogil 
Canal, as it had done before and that at 
the time of joint inspection Pakistan tried 
to conceal this fact of preparation. 
Secondly, may I know whether it is a fact 
that in the Dagger area the concentration 
of troops is on a much bigger sea«» than 
what it was in September, 1965 when 
Pakistan committed aggression? 
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[Shri K. P. Mallikarjunudu.] Thirdly, 
may I know whether all these 
preparations are in any way connected 
with the recent supply of arms to 
Pakistan by the USA and the recent talks 
between the Russian Government and 
the Pakistan Government? 

SARDAR SW ARAN SlNGH: Pakis-
tan has been constracting pill-boxes at a 
number of points along their border and 
we are aware of the construction of pill-
boxes in different regions. The second 
question is about concentration of troops 
in the Dagger area on the Pakistan side. 
There has been concentration of troops, 
but I cannot say whether it is more than 
what was there at the time or soon before 
the 1965 aggression by Pakistan. The 
third question is whether all these 
Pakistani preparations have got any link 
with—if I understood the questioner 
correctly—the supply of arms from . . . 
did he say Russia or any other country   .   
.   . 

SHRI K. P. MALLIKARJUNUDU: 
From both the countries. 

SARDAR SWARAN SINGH: Ac-
cording to our information there has not 
been any supply of arms from the Soviet 
Union, but Pakistan is getting arms from . 
many countries. They are getting arms 
from several West European countries. 
They are also getting arms through some 
of their friendly countries ana very big 
supplies from China. Maybe the 
Pakistani intransigence on several scores 
is not unconnected with this large and 
liberal supply of arms they are getting 
from a large number of countries. 

SHRI CHITTA BASU (West Bengal): 
Pakistan has been, by this time, armed to 
the teeth and during the last twelve 
months Pakistan has not only been able 
to make good the loss it suffered during 
its conflict with India, but it has attained 
much more striking power. As our hon. 
Minister agrees, Pakistan has also 
received    arms    from    China,    from 

West Germany and from other European 
countries and with the recent decision of 
the USA in the matter of supply of spare 
parts to Pakistan, the striking capacity of 
Pakistan has increased. There has been 
financial assistance also from China to 
the tune of some 167 million dollars and 
also financial assistance to buy arms 
from Saudi Arabia to the tune of 40 
million dollars. Now, in this 
background—the hon. Minister may 
agree with me or not—may I know 
whether the conflict or the firing at 
Akhnoor is a prelude to a massive attack 
on India either by Pakistan alone or by 
Pakistan and China jointly in the near 
future? 

SARDAR SWARAN SlNGH This 
firing across the border in the Akhnoor 
area should be dealt with as an incident, 
an unfortunate incident, and we should 
not connect it as a prelude to any major 
attack or a massive attack by Pakistan. If 
Pakistan, notwithstanding their ad-
herence or signature to the Tashkent 
Declaration and the obligations which 
they have more than once reiterated 
under the United Nations Charter, 
embark upon any aggressive designs, 
surely India will meet that situation, but 
we should not unnecessarily get 
ourselves worked up. We should in a very 
determined manner pursue our efforts 
and build up our defences, but to build 
up our defence in a strong and dignified 
manner is one thing and to get excited  is   
quite  another thing. 

SHRI A. D. MANI (Madhya Pradesh): 
It is quite clear that this firing at 
AkhnoOr is the result of the policy of the 
United States Government in supplying 
arms to Pakistan. Has the Defence Minis-
ter requested the Minister of External 
Affairs to call the American Ambassador 
in Delhi to the Ministry and tell him that 
this is one of the perilous consequences 
Of the policy of the United    States    
Government? 

SARDAR SWARAN SINGH: We 
have not    left    the    United    States 



845 Calling Attention        [ 26 MAY 1&67 ]      to a matter of urgent 846 
public importance 

Government in any doubt, either at the 
external affairs level or at other levels, 
about India's strong reaction to the 
United States Government's decision to 
resume the supply of spare parts to 
Pakistan. We have said that this will defi-
nitely create tension and might spark off 
even an arms race, which the United 
States Government have often said they 
are anxious to avoid. Whether this 
Akhnoor firing had taken place or had 
not taken place, that is a separate issue, 
to which we attach importance and we 
have conveyed our views in no 
unmistakable terms to the United States 
Government. 

it is, unfair to suggest that we had gone 
there without any preparation. The fact 
that we were challenged on the earlier 
occasion and we went there again meant 
that we were not deterred by their 
challenge. We had to face the difficulty. 
If in the assertion of our own right we 
face danger, we have to face such a dan-
ger. We faced the danger and took some 
casualties and inflicted some casualties 
on the other side. That is part of the 
functioning of the Armed Forces on any 
border, and to suggest that we went there 
without preparation is not proper, and we 
should desist from saying this because 
this disheartens the people who 
undertake this hazardous task on our 
border. We should be careful when we 
use such expressions in this august 
House. 

 



 

SARDAR SWARAN SINGH: I can-
not give the exact time at which the 
correct version   .   .   . 

SHRI JAGAT NARAIN: At 7-10 it 
was received. 

SARDAR SWARAN SINGH: I am n»t 
contradicting this. I do not know, Sir, the 
exact time at which the news was given 
by the Press Trust of India or by our 
Director of Public Relations on the l&th 
but it is a fact that the news was given on 
the 19th and it was published in the 
morning newspapers on the 20th. So 
whether the Pakistani version came to 
them a few kours earlier than the Indian 
version I cannot contradict or confirm. 
The hon. Member himself is the editor of 
a newspaper and I cannot contradict him 
with regard to tne actual timing of the 
receipt of the news by him in his office 
because he would know it "better. 
Whether his assistant first placed the 
Pakistani news and later on gave him the 
Indian version I cannot say. I will have to 
check up the timings. But they are not of 
great importance from my point of view. 
The next publication was the morning 
newspapers of the 20th and this news 
according to the version that we gave 
found its place in the morning 
newspapers of the 20th. 

SHRI TRILOKI SINGH (Uttar 
Pradesh): In view of the fact that 
Pakistan has questioned our possession 
of this particular track may I know, apart 
from referring the matter to higher 
authorities, the steps the Government of 
India has taken to ensure the security of 
the track in question? 

SARDAR SWARAN SINGH: The 
track is in our possession. That is the 
biggest security. 

DR. ANUP SINGH (Punjab): The hon. 
Minister of Defence stated in answer to 
the previous question that the 
Government of the United States has not 
been left in any doubt about the 
misgivings which we naturally entertain 
about the implications of their help to 
Pakistan.    Would    the 

hon. Minister please tell us what pre-
cisely is the reaction of the U.S. Gov-
ernment when we have drawn their 
attention to it, because similar assurances 
were given by President Eisenhower and 
our misapprehensions were always 
brushed aside? We know what transpired. 
Will he be good enough to iell us 
whether there has been any change in the 
attitude of the U.S. Government about 
our misgivings? What is their reaction? 
What are they telling us? 

SARDAR SWARAN SINGH: Natu-
rally they have their own version that this 
Is not likely to prejudice us. But we have 
never accepted their explanation of it. We 
are firmly of the opinion that whatever 
may be then-explanation of it, this will 
definitely work to our prejudice. 

SHRI A. P. CHATTERJEE (West 
Bengal): May I know from the Minister 
what dispute really was talked about at 
the Sub-Sector Commanders' level and 
whether it was the dispute which gave rise 
to the firing? Unless that is specifically 
clarified, that may give rise to all sorts of 
misgivings as t« who actually started this 
and who did not. The question really is 
this. What is the dispute which is being 
talked at the Sub-Sector Commanders' 
level and whether that is the dispute 
which gave rise to the firing? The second 
question that arises from the answer given 
by the hon. Minister is this. He said he 
was trying to build up a dignified defence. 
We have heard offensive defence, 
vigorous defence, and actually we do not 
know what is meant by dignified defence. 
Will the hon. Minister explain to the 
House what he meant really by dignified 
defence?    These are my questions. 

SARDAR SWARAN SINGH: I think 
it is more of dialectics than of substance. 
The first question I would venture to 
reply by saying that I have not got any 
record of the actual discussions that took 
place at the Sub-Sector Commanders' 
level.    But I do 
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want to sound a note of warning that a 
suggestion of this type entertaining any 
doubt as to who started the conflict 
should not be voiced on the floor of the 
House. My word should be accepted 
when I say that we were on the track 
which is in our possession and fire was 
opened on us. That should be accepted, 
and any suggestion that there is any doubt 
as to who started the firing is something 
which should not be said in the Indian 
Parliament. Whatever is the thing that is 
said on this side, it has become the 
fashion—I think the same hon. Member 
on one occasion also raised the question 
that there is some doubt as to who started 
the fire when the Chinese conflict took 
place. He is in the habit of raising these 
things. I take strong exception to this type 
of insinuation. 

SHRI A. P. CHATTERJEE: Sir, I rise 
on a point of order. 

SARDAR SWARAN SINGH: I do not 
give in. 

SHRI A. P. CHATTERJEE: Mr. 
Chairman, I rise on a point of order. 

SARDAR SWARAN SINGH: It can-
not be in the midst of a statement. 

SHRI A. P. CHATTERJEE: I am on a 
point of order. Let the Minister sit down. 

SARDAR SWARAN SlNGH: I will 
not. 

SHRI A. P. CHATTERJEE: Sir, I am 
raising a point of order. 

MR. CHAIRMAN:   What is it? 

SHRI A. P. CHATTERJEE: It is very 
unfair on the part of the Minister to refer 
to what I said during the discussion 
which arose out of the book of Gen. Kaul, 
"The Untold Story". It is not in order on 
the part of the Minister to take a word of 
mine out of context which was said in 
connection with the discussion of that 
book. (Interruption). This is my point of 
order. It was specifically said there, Gen. 
Kaul has said that it was India which 
attacked China and not   other- 

wise. That is told in Gen. Kaul's book. 
That was raised there. Now, can he refer 
to those points which were made then on 
the floor of the House? Can he refer to 
them in view of this question which I 
have asked? It is absolutely unfair and 
the Minister has no right to make this 
unfair allegation against a Member of 
this House. I want your ruling on this. 
(Interruptions) . 

MR. CHAIRMAN: The Minister 
merely cautioned in the interests of our 
country. Nothing bad has been done. 
After all, he has not been discourteous to 
you; nor should you be discourteous to 
hirn. 

SHRI A. P. CHATTERJEE: You 
should put him in his place. 

SHRI NIREN GHOSH (West Bengal) 
: He tried to put words into the mouth of 
Mr. Chatterjee. 

(Interruptions) 

MR. CHAIRMAN: Papers to be laid 
on the Table. 

PAPERS LAID ON THE TABLE 

STATEMENT SHOWING ACTION TAKEN OM 
ASSURANCES, PROMISES AND UNDERTAKINGS  

GIVEN  DURING VARIOUS  SESSIONS 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. K. GUJRAL): 
Sir, I beg" to lay on the Table the 
following statements showing the action 
taken by Government on the various 
assurances, promises and undertakings 
given during the sessions shown against 
each:— 

(i) Statement    No.    XI—Fifty-third 
Session, 1965. 

(ii)   Statement No.    VI—Fifty-fifth 
Session, 1966. 

(iii) Statement   No. IV—Fifty-sixth 
Session, 1966. 

(iv) Statement     No.       IV—Fifty-
seventh Session, 1966. 

(v) Statement No. Ill—Fifty-eighth 
Session, 1966. 


